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'HIGH COURT OF DELHI: NEW DELHI
'SHERSHAH ROAD, NEW DELHI-110503
No.__/DHC/GAZIB/G-8/AFT/2023 Dated:

‘The Registrar General,
High Court of Delhi,

New Delhi
To,
The Pincpa Regsra 1/,
Armed Forces Tribi
Pnnclpﬂ Bench, Wesr Hods,
i He
Sub: Repatriation of Ms Rashmi Gupta, DJS, Deputy Registrar in the Armed Forces
Tribunal, Principal Bench, New Delhi, to her parent cadre.
sir,

I am directed to say that Hon'ble the Chief Justice has been pleased to order that

MsRashmi Gupta,DIS, presenty on deputaton a5 Depuy Registrar in the Armed Forces
1 Bench, New D

herefore, o request you torepatlateeleve MsRashm Gupa, DI, to nable
)lerwlnm her parent cadre, at the earies

Yours sipcerely,

i Singh)
Joint Registrar (GazI1E)
r Registrar General
4-a6
Endst. o, /DHC/GAZIIB/G-8/AFT/2023 pated 2\o1 |20

Capy forwarded for information and necessary action to:-
" The Principal Distrct & Sosslons Jodge (qrs), Tis HazartCourts, Delhi
2. The Principal District & Sessions Judge (North), Rohini Courts, Delhi.
3. Ms.Rashmi Gupta, DJS, Deputy Regstrar in the Armed Forces Tribunal, New Delhi with
the request to report to the Principal District & Sessions Judge (North), Rohini
Courts, Delhi, on being relieved
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS mnax (HQs): DELHL
yo. 38K 7 F 508 Dated, Delhi m:_"_; ANy

sﬁ€ Reparriation of Ms. Rashii suw,msozpmmummmm
e prcipal Bench, New Delhi 1o her parent Cadre-

opy forwerded forinformation and necessary 8eHon 8 °

e Offces In-charges, Admialsacy o LAL11, Accounts, General Branch,
Viglance, Purchase Cell, Pocl Cars, rary, Record Rooms, Copying Agencies,
ite Committee(Hindi/ e Computer Section, Tis Hazarl Cours,

Delh.
2 T hdminiswative Civil Judge, (Cencra), Tis Hozart, Courts, Delhi.
% The Sr. AO) / AOW), Administraton LIV iglance, Recrutment Cell,
Filing Section, Accounts Branch, Fue & (it Section, Care Taking Branch,
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Devs. 0 14. principal District & Sessions Judge(HQs), Room No. 302:A,

‘Delhi.
6 e Reades to T eincipal District & Sessions Judge(HQs), Delbt
'LAYERS.

5 The LAYERS' Section, for uploading on 1A
m%weja)
msmu Judge (Commercial 0wlﬂ4)7
er In-charge Judicial Branch ( Central )

For Pnnupl-\ ‘District & Sessions Judge(HOS),
Delhi
B




